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IN TH CENTRA.L A.DMTNISTRA.TTVF. TRT.BUN/\.L, JA.JPTTR. BF.NCH, JA. T"J:>TTR. 
! 

OA. Li(:;[' ;2nn1 nn..TF! OF ORn"RR: 27. OCj. 200? 

.~.K. 1achan son of shri ~~oti Lal agen al-Jout 11.7 years at 

~rese+t working on the post of Pharmacist Graae Rs. ssnn-qnnn 
in tfue off ice o-f Chief l''ledical superintendent, Railway 

Rospi al, western Railway, Jaipur, resident of F.-?~S, New 
! . 
I 

Sanga er Roao/J:{em Marg, "R.am Nagar F.xtension, soc'lala, Jaipur • 

1. 

I 
'! 

I 

The Union of 

•••• n..pplicant. 

i:naia through the Chairman, "Railway 

Board:, New Delhi. 

2. '1'he General l'~anager, Western Railway, Churchgate, 

3. Divisional Railway 111anager (F.stt.), Western Railway, 

Jaip r Division, Jaipur. 

4. Chief l''ledical superintendent, nivisional Railway 

Hosp_''tal, western Railway, Jaipur. 

5. 

°\:'7est 

l''lr. ~.v. 
Mr. T .n. 

Mr. rna 
CORA.,'l 

Shri A.vtar Singh, Pharmacist, Railway Hospital, 

Railway, A.lwar. 

•••• Respondents. 

Calla, Counsel for the applicant. 

Sharma, l"'.ounsel for respondents Nos. l_ to A 

Kishore, l"'.ounsel for respon<lent No. 5. 

Hon' , le Mr. Justice G. L. Gupta, Vice Chairm;=m 

Hon'. le Mr. A..P. Nagrath, Member (:z\dministrative) 

ORDP.R 

P:RR MR. JUSTJCF. G. L. GTJP'J'J\. 

Jt ' s brought to our notice by the learned counsel for the 

resp ndents that after filing of the 01\, the applicant has 

C.eej gi veri promotion • Re has also produced a copy of ora er 

dat~Cl ?.f;.L1.?.nn1 hy which the applicant has heen promote<'!. 
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2. Since the grievance of the applicant has ~een 

redres ed, this application has hecome infructuous. 

3. :i:t is stated l')y the learnea counsel -for the applicnnt 

that alplicant has heen given promotion on aa hoc hasis. ~he 

applic nt may l')e given liherty to file a fresh application if 

in fu.ure the post is <'!owngradea anil his promotion is 

withdrlwn. ri:'he applicant shall always he at liherty to file 

fresh pplication, if he aggrieved hy any order in future. 

-{' '-v) /'-
4. l<'or the present, since the applicant 1.-got promotion, 

this plication is dismissed as having hecome infrutcuous. 
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(A..P. :NA.GR11...TH) 

MF.MB. .R ( 1\.) 

AHQ 

( <";. L. GHPTA.) 

vi:cF. CB2\TR1'1A.N 


